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(c> th e  total num ber o f  disputes?

T he D eputy M inister o f  Labour 
Abld AO): (a ) to ( c ) .  .The

‘̂ hvforxnation is being collected  and w ill 
b e  laid on  the Table o f  the Sabha 
w hen received.

B icycles Exports
157. Shri D. C. Sharm a: W ill the

M inister o f  Com m erce and Industry
be pleased to state the total num ber 
o f  b icycles exported to different coun
tries during the current year so far 
( C ountry-w ise) ?

The M inister o f  Com m erce and In
dustry (Shri M orarji .D esai): Seven
teen cycles valued at Rs. 1,794 w ere 
exported to  U.K. in February, 1957. 
Figures for  subsequent months have 
not yet becom e available.

Central Silk Board
^  1$8. Shri S. C. S&manta: W ill the
M inister o f Com m erce and Industry
be pleased to  state:

(a ) when the Central S ilk  Board 
held  its last meeting;

(b )  whether the amounts recom 
m ended by  the Board for grants-in-aid 
and loans for different schemes have 
been sanctioned by G overnm ent;

(c )  if so, whether the details o f  the 
schem e with amounts sanctioned 
State-w ise w ill be laid on the Table; 
and

(d ) the am ount o f silk waste that 
w ill be allow ed to be exported during 
the current year?

The M inister o f Com m erce and In 
dustry (Shri M orarji D esai): (a ) On 
the 26th April, 1957.
v (b )  and (c ). In pursuance o f  the 

decision taken in the Inter-State Con
ference on Cottage Industries held in 
June 1956, the schemes submitted by  
the State G overnm ents and recom 
m ended b y  the Central Silk Board for 
im plem entation during 1957-58 w ere 
discussed betw een  the representatives 
o i  the Central and State.,Governments

and the Board in February/M arch  
1957. 114 schemes w ere approved fo r
assistance by  the Governm ent o f  
India. A  statement showing the 
schemes sanctioned up to  the 16th 
May, 1957 is attached. Sanctions fo r  
the rest are expected to issue shortly. 
[See A ppendix II, annexure No. 29].

(d )  Exports o f Silk waste o f  other 
than South Indian origin are allow ed 
freely. A  quantity o f  284,000 pounds 
o f  silk waste o f  South Indian origin 
has been released fo r  export during 
January-June 1957. The quota fo r  the 
second half o f  1956 w ill be determ ined 
after assessing local stocks, production, 
consumption, etc. during that period.
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U nem ploym ent in Rajasthan

160. Shri Karnl Slnghji: W ill the
Minister o f  Labour and Em ploym ent
be pleased to refer to the rep ly given 
to Unstarred Question No. 92 on the 
4th March, 1954 and state:

(a ) whether an appreciation o f  the 
problem  o f  unem ploym ent has since 
been received from  the Rajasthan 
Governm ent; and




